| MARKETING |

WANTED Retd/VRS
or exp. in marketing
for a leading intl. Co.
Age 30+. Contact
8056146412 / 9444454421

[ MULTPLE
L__VACANCIES

OTA Army Pre-Primary School
St, Thomas Mount, Chennai - 16
invites applications for

the following posts :

2. Min. 02 yrs experience as a
Clerk/Accountant.

3. Edu. qualification any graduate.

4. Typing speed 40 wpm.

5. Computer knowledge

with MS Office-excel.
SECURITY GUARD
1. Min. age 30 yrs.
2. Min. education qualification

10th passed.
3. Ex-serviceman will be given
preference.
Applications with CV to be sent at|
email given below by 15 Nov 2021.
Shortlisted candidates to get their
original testimonials when called
for interview.
Contact No: 81229 52755
(Time between 9.00am - 3:00pm)
L_Emall appsotachennai@gmall.com _|

Tablet, Mobile
™ 0
!

Ransomware
Protection

& 92.72.70.70.50
98.22.88.25.66

WANTED business
partner with 40% mar-
gin. Vrs/Rtd, NRI and
Business persons.
7010571295, 9551132233

_expected price to : SALES50% OFF Laptop
purchasefactory21 | pegktop/Mobile/ hilapt
0p.com/9841166666

_@gmail.com

YELLOW LINES

BUYING OLD
HOUSE HOLD

LED TV Comput&
Laptop,Battery,Resi/-
off Scraps:9789023952

FURNITURE

RECLINER ALL Sofas,
Any Beds Repair.@
KNS Rajan 7667133233.

TOURS & TRAVELS

- DAILY SERVICE

TIRUMALA 1day, dar-
shan, Bfast, lunch Ac
bus. 2200/- 9940062444

TOURS & TRAVELS -
TICKETING AGENTS-
RAIL ROAD AIR

INTERNATIONAL
Air Tickets IATA 39yrs
Deepa Travels-24450086

TOURS & TRAVELS -
PASSPORTS & VISA
SERVICES

PASSPORT - Fresh.
Online Appointment,
Deepa Travels-48575533

[ RELIGIOUS |
|__DESTINATION _ |

TRAVEL Ganga Sagar now
by Fast World class Ferry,
direct from Kolkata &
suburbs/contact
‘www.ospreyindia.com / Whats
app : 9073880163/ info@
ospreyindia.com ,

personal

| CHANGE OF NAME |

I Vijayalakshmi W/o
R.Senthilnambi R/o D3-
306,MallesAashira,
Perumbakkam,Chennai has
changed my name from
Vijayalakshmi Kandappan to
Vijayalakshmi Senthilnambi
for all future purposes

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolven:
FOR THE ATTENTION OF THE CREDITORS OF M,

cy Resolution Process for Corporate Persons) Regulations, 2016)
/s. GPR Resources Private Limited

30,000+Inc 8056253983

Email: T |
e of corj debtor Resol [ e
2. | Date of incorporation of corporate debtor 20-09-2013
PART TIME JOBS 3. | Authority under which corporate debtor is incorporated / registered strar of C Ch
4. rate Ides No. / Limited Liability Identification
i mcor ""t‘e"y ¢ U60100TN2013PTC093064
WANTED Work From 5. | Address of the registered office and principal office No 47, Whites Road, 22 & 22B Ground Floor Desabhandhu
Home / Part/Full || [(ifany)of rate debtor Plaza, Roy , Chennai TN - 600014
Time Team Leader 6. | Insolvency oo:lmut date in respect 01-11-2021 mmunluﬂon received by IRP on 2™
3 e
M/F Ags 40+ Sal Up To 7] ey of insolve ution
8.

TOP Insurance co
needs Retd/ VRS /Prof
/Engrs/Doc/CAs /HW/
Others 35+ Hi-Income,
Growth : 88254 13028

“SITUATION
VACANT

HOME based unlim-
ited income opportun-
ity for Retired/ VRS
/self employed/ House-
wife/NRI. limited seats
only.Ct:9003099050.

K

Yuuvulli.siidil nenceiorin
be known as
SAGAYAMARY. A

et
Nnotice

| TENDERS |

& CENTRAL =17
WAREHOUSING
****** corrorarion &)

(AGovt. of India Undertaking)
BUREAU VERITAS Certified
Regional Office: No.4,

North Avenue, Srinagar Colony, Saidapet,
Chennai - 600015, website: www.cewacor.nic.in
NO.CWC/RO-CNI/ENGG.SEC./NIT/2021-22/
INVITING E- TENDER NO.11/2021-22 Date: 01.11.2021

of 7218 Lakhs. Last date of online
submission of tender: 15.11.2021
Detailed Tender Notice along with conditions of
contract and Notice Inviting E-Tender may be
seen and downloaded from the CWC website,
www.cewacor.nic.in or e-tender website
Www.cweeprocure.com or CPP Portal
hittp:/leprocure.gov.in/epublish/app. Further
/Addendum to this Tender, if any, will
be published on website www.cewacor.nic.n or|
e-tender website www.cweeprocure.com or|
CPP Portal http:/leprocure.gov.in/epubli
app (CPP) only. Newspap i
shall not be issued for the same.

TMES interact

BOOK YOUR
PROPERTY AD

as registered with the Board

Name and registration number of the insolvency professional acting as
il | g

29 th April, 2022

Seetha Thelagar,Reg. No: IBBI/IPA-002/IP-NO 0755/2019-
2020/12805

9. | Address and e-mail of the interim resolution professional,

Seetha Thelagar, 11-13, Muthumariamman Koil Street,

in 3 easy steps

, logonto
ads.timesgroup.com

Times of India official Ad Booking Platform

resolution professional

10.| Address and e-mail to be used for correspondence with the interim

Seetha Thelagar,11-1

Janaki Nagar Annexe, Valasaravakkam, Chennai — 600087
1200

Muthumariamman Koil Street,
Janaki Nagar Annexe, Valasaravakkam, Chennai - 600087.

irpgpr

11.) Last date for submission of claims

15 th November, 2021

ascertained by the interim

12| Classes of creditors, if any, under clause (b) of sub-section (6A) of section 21,

professional

Not Applicable as per limited information available with IRP

13,/ Names of Insolvency Professionals identifiedto act as Authorised Representative of
creditors in a class (Three names for each class)

Not Applicable as per limited information available with IRP

14, (a) Relevant Forms and (b) Details of authorized representatives are available at: | (2) The relevantforms “'3,""".'”"',‘";‘,"’"'3’"' the Web link.

https://ibbi.gov.in/h

Date: 04.11.2021, Place: Chennai

Notice is hereby given that the National Compa

proof on or before 15th November, 2021 to th

e interim resolution professional at

ny Law Tribunal has ordered thecommencement of a corporate insolvency resolution process of the M/s
GPR Resources Private Limited on 01-11-2021 The creditors of M/s GPR Resources Private Limited are hereby called upon to submit their claims with
the address mentioned against entry No. 10.The financial creditors
shall submit their claims with proof by electronic means only. All other creditors may submit the claims with proof in person, by post or by electronic
means. A financial creditor belonging to a class, as listed against the entry No. 12, sh
three insolvency professionals listed against entry No.13 to act as authorise
applicable Submission of false or misleading proofs of claim shall attract penalties

Interim Resolution Professional

of M/s GPR Resources Private Limited

all indicate its choice of authorised representative from among the
d representative of the class [specify class] in Form CA.- Not

Seetha Thelagar

1. Select City & Publication
2. Create / Upload your own Ad
3. Book & Pay online
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